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[T. &. RO/Chennai/MoRTH/12014/NH-DPR/009/AP/2022-23]
EERISEMEERED

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th January, 2025

S.0. 344(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land specified in
the corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages mentioned
in column (4), (5), (6) and (7) respectively of the said Schedule for Capacity augmentation of stretch from Km 0.0 to
Km 181.200 of NH-234 (New NH-38 & NH-75) in the district of Villore and Tiruvannamalai in the State of
TAMIL NADU.

SCHEDULE

Land acquisition on Capacity augmentation of stretch from Km 0.0 to Km 181.200 of NH-234 (New NH-38 & NH-
75)in the district of Villore and Tiruvannamalai in the State of TAMIL NADU.

Sl CALA Stretch | State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 | SDRO(LA),Highways(Schemes), | NH234 | TAMIL | VELLORE Gudiyatham 1 |[Perumbadi
Vellore KMO0 | NADU
TO KM 2 |Erthangal

79 K.V. Kuppam 1 |Latheri
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5 [Veppanganeri
6 |Thuthithangal
|9_' Vaduganthangal '
11 [Velampata
15 |Chennankuppam

16 Pazhaya
krishnapuram

Iﬁ' Murukkampattu .
lﬁ. K.V. Kuppam .

19 Bomminaiyakan
palayam

Vellore

ll—. |Pa.nga1athan

2 [Veppampattu
4 vallam
|77' Kaniyambadi '
IS—I Kanikaniyan .
9 [Singirikoil '

Pernumbut

ll—. |Charagalu
4 [Erukkampatu

5 . Chinnathamalcheru .
vu

|67. Pallalakuppam .
|8_' Pernambut '
|9—. Kothapalli .
10 [Erikuthi '
F Jodi '
kammavaripalli
IE. Kundalapalli .
F Thottithurai '
mottur

lﬁ. Morasapalli '

SDRO(LA),Highways(Schemes),
Vellore

NH234

KM 79

TO KM
181.2

TAMIL
NADU

TIRUVANNA
MALAI

| 1 |Kattukanallur

|2 |K01athur

|3 |Kannamangalam
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|4 |Puthur

|5 |Vannankulam

|6 |Ayyampalayam

Polur | 1 |Kuppam
|2 |Kalkuppam
|3 |Vellur
|4 |Kangiranandal
5 |Pushpagiri
|6 |Kalvasal
|7 |Munivanthanga1
'8 | Vadamathimangalam
|9 |Kelur
| 10 |Alamp00ndi
IT. |Kunnathur
IT. |Murugapadi
13 |Venmani
|14 |Pappa.mpadi
| 15 |Vasur
| 16 |Kuruvimalai
17 [Kelur R.F.
IF. |Santhavasa1
IF. |Theppananda1
WI |Kasthampadi
|2 1 |Pa1varthuvendran
22 |Ettivadi
|23 |Chengunam
24 |Polur

Tiruvannamalai Il_ |Vada pulithiyur

|2_. |Agaramsibbandi

|3_. |Naidumangalam

|4_' |Ma11avadi

|5 |Sorandai

|6 |Usambadi

|7 |Inam Kariyandal

|8 |Vengayavellore

|9 |Kosalai

|10 |Nochima1ai

|1 1 |Nallanpillaipetral

|12 |Pa11ikondapattu

|13 |Kilnathur

|14 |Melathikan

|15 |Samudram

|16 |Anaipirandan

|17 |Kaveriyampoondi

|18 |Sorakulathur R.F

119 Tippakkadu R.F.

|20 |Vengikka1

|21 |Sorakulathur
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22 |Vada Andapattu
23 |Veluganandal

24  |Durginammiyandal
25 |Ayyampalayam
26 |Kananthampoondi
27 |Kilanaikarai

28 |Savalpoondi

29 |Tippakkadu

30 |Tiruvannamalai

31 [Kiliyapattu

32 |So.Kilnachipattu

W
w

Karuthuvamdai
Kalasapakkam Thenpallipattu
Kalur
Vinnuvampattu
Anaivadi
Kilpennathur Olaipadi
Sorathur
Vettavalam
Keeranur
Velanandal
Konalur
Neikuppam

Nadalaganandai

Ol 0 N | A W= B W N =

Sanipoondi

—
(e

Rajanthangal

Jum—
—_

[lupanthangal

—
[\

Vayalore

Jum—
(8]

Avoor

—
N

Venniyandal

15 |Ponnamedu

[F. No. RO/Chennai/MoRTH/12014/NH-DPR/009/AP/2022-23]
ABHAY JAIN, Director
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